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DIRECTOR OF HORTICULTURE
Public Works Department, GNCT of Delhi
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Ph. 011-23490469, Fax.: 011-23724218
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d9d:  Notice in Original Application No. 529/2022 Deepak Vs Public Works Department & Ors.

Original Application No. 529/2022

Deepak Applicant

Versus

Public Works Department & Ors. Respondent
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into all the available drawings of all the utilities like DJB water Pipe Line, BSES Electric Cable, Adrtel, BSNL,
MTNL. Jio Fiber Cables particularly IGL Gas pipe line installed/Fixed and the road and’its berms/side spaces.”
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The Divisional Engineer (Telephone) Annexure A-4
Telephone Exchange »
Rohini, Sector-3
Delhi-110085 ‘ *
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Original Application No. 529/2022

Deepak Applicant

Versus
Public Works Department & Ors.

.......... Respondent
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MTNL. Jio Fiber Cables particularly IGL Gas pipe line installed/Fixed and the road and its berms/side spaces.”’
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Indraprastha Gas Limited

A-8, Block-A, Regional Office,
Industrial Area, Mayapuri

New Delhi-110064
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Original Application No. 529/2022

Deepak e Applicant
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into all the available drawings of all the utilities like DJB water Pipe Line, BSES Electric Cable, Airtel, BSNL,
MTNL, Jio Fiber Cables particularly IGL Gas pipe line installed/Fixed and the road and its berms/side spaces.”
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